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ring towns around Dethi to check migration
1o the capital ; and

(b) if 30, the details thereof ?

THE MINISTER OF WORKS, HOUS-
ING AND URBAN DEVELOPMENT
(SHRI L. K. GUJRAL) : (a) Yes, Sir.

(b) The Master Plan of Delhi tequires
that alongwith the development of Delhi
there should be a synchronous Oeyvelopment
of ring towns around Delhi, namely
Ghaziabad, Faridabad, Baliabgarh, Gurgaon,
Bahadurgarh, Loni and Narela,

Restrictions Imposed on Movement of Indians
and Foreigners by Bhutay

9. SHRI R. R, SINGH DEO . Will the
Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether the attennon of Government
of India has been invited to the decision of
the Bhutan Government to impose stricter
restrictions on the movement of Indians and
foreigners in Bhutan ; and

{b) if so, the reaction of Gorernment of
India in this regard ?

THE DEPUTY MINISTER IN TI'HE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
and (b} The Government of Bhutan
have not taken any decision ‘to impose
stricter restrictions on the movement of
Indians and foreigners in Bhutan They
have only decided to check more carcfully
the identity of non-Bhutanese parsonnel on
éntering Bhutan under existing arrangsments.

Soviet Naval Build-up in Indign Ocean

10. SHRIR, R. SINGH DEO: will
the Minister of EXTERNAL AFFAIRS be
pleased to stafe :

(a) whether there has been a large scale
Soviet Naval build-up in the Indian Ocean ;

{b) whether the atjention of Govern-
ment has been invited in this regard to g
white Paper brought out by the British
Goveroment ; and
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{c) if s0, the reaction of Government
this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
The Government of India have seen various
reports on this but have no positive evidence
of such a large scale build-up.

(b) Yes, Sir.

(¢) Government has already subscribed
wholc-heartedly to the Lusaka declaration
that the Indian Ocean area should remain
a sone of peace and free from great power
domumnati 'n and great power rivahies, Since
the majority of the littoral states were present
at Lusaka, and subsciibed to this vicw, the
Government of India  hopes that outside
powers will take due note of the view of the
littoral states. Govermnent have tequested
Bntain, the US A and the US.S.R. to pay
duc heed to the unanumous conclusion
arrived at the Lusaka Confeicnce on this
matter.

Ex-gratia Graats to Indians for Properties
Scized by Puhistan

11. SHRI R. R. SINGH DEO: Wil
the Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether there are proposals for ex~
gratia grants to those Indians whose proper-
ties have been seized by Pakistan during the
1965 conflict ; and

(b) if so, the details of such ex-gratia
payments and the total amount involved ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
The Government of India have decided that
ad hoc interim relief, in the form of ex-
gratia grants from the Consolidated Fund of
India, at the rate of 25 per cent of the value
of the verified claims restricted to & maximum
of Rs. 25 lakhs in each case, may be made
to all such Indian nationuls and Indian
companies, against 4 bond to b2 executed by
the recipients, It has also been decided that
where 25% of the value of the , verified claim
excoad the aforesaid limit, cages will ba con-
sidered on merit, Such paymemis will be
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taken into acoount and adjusted when the
properties of the Indian nationals/companies
concerncd are restored to them by the
Government of Pakistan in terms of the
Tashkent Agreement or when any amount
becomes payable to them on that account.

(b) Payments are yet to commence,
Claims amounting to Rs. 109 crores approxi-
mately have been registered with the
Custodian of Lnemy Property, India.

Sale of Jeeps by Defence Department in Con-
nection with Mid-term Elcctions 1971.

12 SHRI JYOTIRMOY BOSU : Will
the Minister of DEFENCE be pleased 10
state ¢

(a) the number of jecps manufactuied
for the Defence Department during the last
three years ;

(b) how many jeeps were sold by the
Department of various Parties and individuals
from the old and new stocks respectively in
connection with the Mid-term clections which
took place in March, 1971 ;

{c) the full particulars of the parties and

individuals to whom the jeeps were sold ; .

and
(d) the number of jeeps sold to each ?

THE MINISTER OF¥ DEFENCE (SHRI
JAGIIWAN RAM): (a) and (b). Presum-
ably the honourable member is referring the
Willys Jeeps. -

3046 Nos Willys’ Jeeps were purchased
by the Army during the years 1968 to 1970,
No sales of new Willys jeeps are made by
the Defence Ministry to any political party
or tp individual, Discarded jeeps are
normally disposed of by public auction
through the DGS&D, However, rcleases of
Jjoeps at pre-determined prices are also made
to Members of Legislatures, charitable/
educational/social welfare institutions requir-
ing vehicles for their bonafide use and to ex-
setvicemen according to the general orders in
force, None of these Jeeps were released to
Political partigs. Mo discarded jesps have
been released except in accordance with the
penersd opders in Sores,
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(c) and (d). Do not arise in view of
answer to parts (a) and (b) above,

Comprehensive Plan for Rehabiiitating Emer-
geucy Commissioned Officers

13. SHRI R R. SINGH DEO: Will
the Minister of DEFENCE be pleased to
state :

(a) why & comprehensive plan has not
been worked out so far for rehabilitating the
released Emergency Commissioned Officers ;
and

(b) how long it will take to work out
such a plan ?

THE MINISTER OFF DEFENCE (SHRI
JAGJIWAN RAM) : (a) and (b). All
possible steps have been and are being taken
to ra-settle the released ECOs in suitable
civil jobs or in civil employment schemes,
These are detailed in the attached statement.

Sratement

STEPS TAKEN BY GOVERNMENT
FOR THE REHABILITATION OF
EMERGENCY COMMISSIONED
OFFICERS

Reservations have been made in All
India and Central Services for released
FCOs/SSCOs both in respect of permanent
and long term temporary vacancies (o be
filled by direct recruitment as follows :

1AS/IFS — 200,
1PS s 27%
Class 1 — 259%,
Class 11 — 27%

The reserved vacancies in Al India and
Central Services are filled up by a special
Competitive examination held by the UPSC
exclusively for the EC/SSCOs. They have
only to appear in three papers namely,
Essay, ‘Genetal English® and  ‘General
Knowiedge'. The age limits in their cate
have been relaxed and the prescribed age
limit ie. 24 yedrs is taken as on 1a¢ Augus
of the year of joining the pre-comawisdioning
traihing. ‘





